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SC takes suo motu cognisance of recurring rape, sexual assault cases in Delhi-NCR
By IANS -September 28, 2026

SC takes suo motu cognisance of recurring rape, sexual assault cases in Delhi-NCR

New Delhi: The Supreme Court on Monday took suo motu cognisance of recent cases of rape and sexual assault
reported in Delhi-NCR, including the alleged gang rape of a 17-year-old girl at a park near Delhi's Kalkaji Mandir
and the alleged sexual assault of a minor inside a moving sleeper bus.

A Bench of Justices J.B. Pardiwala and K. Vinod Chandran expressed concern over the recurring incidents of sexual
offences in the National Capital Region and directed the apex court registry to register a suo motu public interest
litigation (PIL) on the issue and list it for hearing.

The Justice Pardiwala-led Bench observed that the incidents, considered alongside other recent reports of sexual
offences across Delhi-NCR, raised serious concerns regarding the functioning of law-enforcement and public
administrative authorities responsible for ensuring public safety.

The Supreme Court stressed that the right to live with dignity and without fear of violence forms an intrinsic part
of the fundamental right to life and personal liberty guaranteed under Article 21 of the Constitution.

It further observed that public spaces, including parks, roads, buses, metro stations, subways and footbridges,
cannot be allowed to become high-risk zones because of inadequate lighting, surveillance, patrolling or other
preventable administrative deficiencies.

The top court called for a measurable response from the authorities and stressed the need to fix accountability on
those entrusted with the prevention of crime, maintenance of public order and protection of vulnerable persons.

The Supreme Court’s intervention comes amid a series of sexual offences reported in Delhi and the adjoining
National Capital Region in recent weeks.

In the latest incident that triggered concern, a 17-year-old girl was allegedly gang-raped by three men posing as
policemen at a park near Kalkaji Mandir in Delhi.

According to police, the girl had gone to Kalkaji Mandir with a male friend on September 22 and later entered a
nearby park. The three accused allegedly approached them, claimed to be police personnel, threatened them and
took their mobile phones. Time& Calendars

The survivor later told police that two of the men took her towards an isolated part of the park, where she was
allegedly sexually assaulted. She also alleged that one of the accused, identified as Asif, displayed a firearm while
threatening her.
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Following a PCR call, police reached the spot. Asif was subsequently apprehended after an encounter and
sustained a gunshot injury. Efforts to trace the other two accused were underway.

The Supreme Court's suo moto proceedings also cover the alleged sexual assault of a 16-year-old girl inside a
moving sleeper bus in the Greater Noida-Delhi region.

The incident, reported in August, involved a girl from Uttar Pradesh’s Mainpuri who had travelled towards Noida
and later boarded a sleeper bus after missing her stop.

The driver and conductor of the bus allegedly sexually assaulted her and later abandoned her near Kashmere
Gate in Delhi.

The National Human Rights Commission (NHRC) had earlier taken suo motu cognisance of the incident and issued
notices to the Police Commissioners of Delhi and Gautam Buddha Nagar and the Superintendent of Police,
Mainpuri, seeking reports on the investigation and compensation, if any, provided to the survivor.

Police arrested the driver and conductor and seized the sleeper bus for forensic examination. Investigators also
collected CCTV footage along the route to establish the movement of the vehicle and the sequence of events.
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Supreme Court takes note of recent Delhi-NCR rape cases, calls it ‘systematic failure’
Statesman News Service September 28, 2026 12:30 pm

The Supreme Court on Monday took note of recent cases of sexual assault in Delhi and the National Capital
Region (NCR), including the alleged gang rape of a minor in a park and the sexual assault of a girl on a moving
bus. According to the IANS report, the court termed the incidents a “systematic failure on the part of the law
enforcement” and directed its registry to register a suo motu public interest litigation (PIL) on the issue.

SC Raises Concern Over Safety In Public Spaces

A Bench of Justices J.B. Pardiwala and K. Vinod Chandran expressed concern over repeated reports of sexual
offences across Delhi-NCR. The Bench said the incidents raised serious questions about the functioning of law-
enforcement agencies and public authorities responsible for maintaining safety, according to the IANS report.

The court said the right to live with dignity and without fear of violence is part of the fundamental right to life and
personal liberty guaranteed under Article 21 of the Constitution.

It also said public spaces such as parks, roads, buses, Metro stations, subways and footbridges cannot become
high-risk areas because of poor lighting, inadequate surveillance, lack of patrolling or other preventable
administrative lapses.

Court Seeks Accountability From Authorities

The Supreme Court stressed that authorities must provide a measurable response to such incidents and fix
accountability on officials responsible for preventing crime, maintaining public order and protecting vulnerable
people.

The court’s intervention comes amid several recent cases of sexual offences reported in Delhi and nearby areas.
The Bench also referred to the 2012 Nirbhaya case while expressing concern over the recurrence of sexual
violence in public spaces.

Recent Sexual Assault Cases In Delhi-NCR

On August 4, a 16-year-old girl was allegedly gang-raped by the driver and conductor of a bus she boarded in
Greater Noida. The accused allegedly threatened her and later left her at the Kashmere Gate bus terminal in
Delhi. The National Human Rights Commission (NHRC) later took suo motu cognisance of the case and sought
reports from the police authorities in Delhi, Gautam Buddh Nagar and Mainpuri.

On September 21, a minor girl was allegedly gang-raped by three men in Astha Kunj Park in Southeast Delhi.
According to police, the accused allegedly posed as policemen before taking the girl and her male friend to a
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secluded area. The accused were arrested following the incident, with one of them being apprehended after an
encounter with police.

The Supreme Court also recalled the December 16, 2012 gang rape of a 23-year-old physiotherapy studentin a
moving bus in South Delhi. The incident, widely known as the Nirbhaya case, led to widespread protests across
the country. The woman died in a Singapore hospital on December 29, 2012.

Six people were arrested in the case. Four, Mukesh Singh, Pawan Gupta, Vinay Sharma and Akshay Kumar Singh,
were executed at Tihar Jail in March 2020. Ram Singh, the bus driver and one of the accused, was found dead in
Tihar Jail in March 2013. Authorities said he died by suicide, a claim disputed by his family. One accused, who was
a juvenile at the time of the crime, was released after serving his sentence.
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Gurgaon'’s 159 waterlogging hotspots: Why the city needs more than bigger drains
Bagish Jna TNN | Sep 28, 2026, 10.06 PM IST

GURGAON: With 159 waterlogging-prone locations identified across Gurgaon, the state government has called for
a coordinated plan that goes beyond clearing drains during the monsoon and addresses drainage, groundwater
recharge, rainwater harvesting and the city’s natural water systems together.

Revenue and disaster management minister Vipul Goyal, speaking at a national seminar on climate-resilient
rainwater management in Gurgaon on Monday, said the city’s water-related problems could not be tackled by any
single agency or through isolated infrastructure projects.

He stressed the need for better coordination among government departments, engineers, experts, industry and
local communities to find a permanent solution to waterlogging and improve groundwater recharge.

The seminar, organised jointly by the Haryana Institute of Public Administration (HIPA) and Sankala Foundation,
comes against the backdrop of repeated episodes of severe waterlogging in Gurgaon during heavy monsoon
spells.

The discussions focused on moving from a drainage-centric response to a broader urban water-security strategy.
Goyal said the city needed an integrated plan taking into account urban development, climate change, drainage
infrastructure and natural water systems.

The identification of 159 vulnerable locations, he said, underlined the scale of the challenge and the need for
agencies to work together rather than address individual trouble spots in isolation.

Denmark’s ambassador to India, Rasmus Abildgaard Kristensen, said cities should not look at excess rainwater
simply as something to be drained away.
Instead, the focus should be on slowing down the flow, storing water, recharging groundwater and reusing it.

He cited Copenhagen’s experience after the 2011 cloudburst, when the city adopted blue-green infrastructure and
redesigned urban spaces to cope with extreme rainfall.

Gurgaon, he said, could similarly combine conventional infrastructure with nature-based solutions.
Former National Human Rights Commission secretary general and former CEO and founding mission director of
Jal Jeevan Mission, Bharat Lal, stressed that water-management solutions had to be designed around local

geography and conditions rather than replicated wholesale from elsewhere.

He also underlined the need to link water management with sanitation, hygiene and public health, saying durable
change depended on communities participating in solving local problems.

Manoj Yadav said the issue was particularly important for Gurgaon given its position as a major centre for IT,
software, logistics and automobile industries.
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Large volumes of rainwater that are not captured or conserved eventually flow away, while the city continues to
face water-management challenges, he said.

The study and discussions are being supported by the Embassy of Denmark in India under the India-Denmark
Green Strategic Partnership. The initiative seeks to develop practical approaches to Gurgaon'’s water-security
challenges.

Experts and officials from the Municipal Corporation of Gurgaon, public health engineering department, IIT Delhi,
UNOPS, National Institute of Urban Affairs and other organisations participated in the seminar.
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